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AerisUnee to Textile Units

•545. Shri Liladhar Kotoki:
Shri N. E. Laskar:
Shri Jgradhakar Sapakar:
Shri Bin Klshan Onpto:
8hri Shri opaJ Saboo:

Will the Minister of Commerce be 
pleased to state*

(a) whether overnment propose 
to give more concessions to marginal 
and weak textile units m addition to 
the increase in price of controlled 
varieties of cloth announced recently, 
and

(b) if so the main features there
of

The Minister of Commerce (Shri 
Dlnesh Singh): (a) and (b) No deci
sions have been taken so far

Production of Textiles
•4

•55S. Shri D. N. Paftedla:
Shri R. Barna:
Shri C. C. Deni:
Shri Ramachandra Veerappa: 
Shri Vtehwm Nath Pander:

Will the Minister of Commerce be 
pleased to state

(») whether it is a fact that there 
has been a considerable decline in 
the production of textile industry in 
the country tn the poat devaluation 
period,

(b) whether a number of textile 
mills m the country have been closed 
down during this period and many 
are facing closure, and

(c) if so, the measures taken to 
protect the interests of the textile 
industry

The Minister af CaaaWM (Shri 
Dteeah Singh): (a) to (c). There has 
been some decline in the production 
of cloth and yarn since September,
1966, but production in July-Decem- 
bar, i96, compared favourably with 
that In Januery-June, 1966.  Since 
January* 1967, tba production baa 
appreciably fallen, bat thla is mainly

because of the shortage of cotton 
necessitating even curtailment of 
machine activity

After devaluation IS miles closed 
down  Taking into account 8 mills 
closed prior to devaluation, as at end 
of May 1967, 23 mills continued to 
remain closed. In the same period, 
further 25 mills were closed only for 
limited periods but have reopened 
since.

With a view to increasing produc
tion m cotton textile mills, (i) increas
ed unports of cotton have been 
arranged, (n) the compulsory extra 
closure of mills which was for one 
day a week till the middle of April, 
1967, has now been reduced to one 
day m a fortnight, and (lii) financial 
assistance by way of direct loans, or 
guarantees for loans from financial 
institutions has been extended  to 
cotton textile mills m a few cases 
either wholly by the Central overn
ment or jointly with the State ov
ernments concerned

Shri K. Ramani. In view of the
statement made by the hon Minister 
I would like to know whether the 
textile units which are to be taken 
over by the overnment under the 
control of the Textile Corporation to 
be set up will be treated as nation
alised property, that is to say, pro
perty of the overnment as In other 
undertakings in the public sector.

Shrt Dinesh Singh: I would request 
the hon Member to be a little patient 
We shall come before this House with 
the proposal, and that would be the 
time to go into it

Shri K. Ramani: May I know the 
policy or basis on which compensa
tion will be paid by the Textile Cor
poration for the textile unita which 
are taken over? Will it be the market 
value or the book value?

Shri Dteeah Singh: It is a little too 
eraly to aay all these thing. When 
the Bill come* before the House with 
proposals all thia can be conakhred.



Shri Caoutk: The other day whra 
a similar question was asked it was 
stated by the hon. Minister that the 
overnment has decided to establish 
a corporation and that a legislation 
will be brought before the end of 
the session. It is on record. Very 
recently when overnment had taken 
over certain mills, like Narsingji Mills, 
Sholapur and Akola Salwatram mills. 
overnment have reduced the dear
ness allowance of the workers by 
33-13 per cent and reduced the 
strength of the workers also. When 
the purpose of taking over of the 
mills is to maintain production and 
employment conditions of the workers, 
they have done just the contrary. 
Now that some mills are to be taken 
over by overnment by bringing a 
legislation before the end at the ses
sion for establishing the Corporation, 
I would like to know from the ov
ernment whether they would be pre
pared to assure this House that when 
this Corporation takes over the mills 
it will see to it that the entire stren
gth as well as the service conditions 
of the workers existing prior to the 
closure will be maintained.  Can I 
have this assurance from the hon. 
Minister?
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Start Dtaeah Singh: May 1 clarify
t)»e position? So far as the legisla
tion is concerned, it is to enable us 
to take over these mills under certain 
circumstances. So far as the corpora
tion is concerned, no legislation is 
incmsnry. It will be by a proposal 
which will be discussed here. Regard
ing the question of workers and 
others, naturally, we are most anxious 
to see that the workers get a lair 
deal and in any overnment-owned 
corporation there should be no appre
hension that workers will be in any 
way at a disadvantage. So far as the 
assurance to concerned, anything in 
regard to the Corporation, with your 
permission, I would like to say only 
when the matter is being disefcssed 
here.

Shri VaswievsB NUr: 9r, ere you 
satisfied with that reptjrT

Shri Sradhakar s«paknr; The ans
wers to questions Nos. 542 and 545 
indicate that the Textile Corporation 
will take over only the dead mills 
but not the dying or the suffering 
mills. May 1 know whether the Tex
tile Corporation will only work as an 
undertaker and not as a doctor?

Shri Dlnesh Singh: It might also
give birth to new mills.

Shri tL Barua: Prom the answers
of the hon. Minister I understand two 
things are emerging one is overn
ments taking over the mills and the 
other is the Corporations coming into 
existence. May I know whether ov
ernment will bo taking over mills 
which are sick and not viable or they 
are going to take over mills by giving 
necessary compensation  and then 
evolve new patterns?

Shri Dlnesh Singh: As I said
earlier, I would beg of hon. Members 
to be a little patient. When I bring 
this proposal before the House, all 
those details will be given, because 
the point here is in relation to what 
kind of mills we shall take over and 
that will be a technical thing. We 
will have to define what kind of mills 
will be taken over.  As I said, we 
shall no: be limited only to taking 
over mills but we may set up new 
mills ourselves.

Shri S. K. Taperlah: It appears to 
me that we are trying to drive down 
the same old beaten up path. 1 would 
like to know from the hon. Minister 
whether while making these proposals 
they have also tried to nail down the 
causes of the so-called slcknes In the 
industry.  Just saying that cotton 
shortage or something is responsible 
is not enough. Do they also suggest 
tome practical methods betides just 
taking over these mills which will 
improve them?  AH that we heve 
been hearing noised about is ibtt 
overnment will take than over. Do 
they expect that Oovemment has t 
magic wand? Heve you nailed d w» 
any reaeoos lor their iorfTtwigf
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what do you think will be the reme
dies other than just taking over by 
overnment?

Shri Dinesh Singh: Hie hon. Mem
ber fully knows the difficulties that 
are being faced by this industry. 
Cotton shortage is only a temporary 
phase, but there have been to some 
extent old mills which have not been 
renovated from time to time. Then, 
there has not been ploughing back; 
there has been mismanagement in 
many cases; there have not been 
enough resources in some cases 
these are some of the basic problems. 
They have been gone into; there have 
been a number of committees on this

Shri M. R. Krishna: When the ov
ernment is taking over these mills, 
will these mills be geared up to pro
duce special varieties of textiles for 
the foreign market or is it the inten
tion of overnment only to take up 
these mills to produce textiles which 
have got very keen competition in 
the local market*

Shri Dinesh Singh: They will be
export-oriented as also for internal 
consumption.

Shri Swell: The Minister is very
optimistic when he says that the 
establishment of the Textile Corpora
tion would not only correct the ills 
of the textile industry but might also 
give birth to many more mills. Ha 
is also on record in this House as 
saying that one of the main reasons 
why the textile mills have fared badly 
was the shortage of cotton supply to 
the mills. I would like to know from 
the bon. Minister whether the West 
Aslan crisis, the closing of the Suez 
Canal and the uncertain political con
ditions in U.A.R. would not affect 
further the supply of cotton to this 
country and to the mills.

Bkrl Dim* Stegh: UAJt. is only 
on* of the sources from which we 
purchase cotton. At the boo- Mem* 
bar may have teen in tbe newspapers 
today, it appears that U.AJL it mak- 
■ fog a pgroviskm to coott M txpoft

and import from India from tbe port 
of Suez.  Regarding the import ot 
cotton from other countries that passes 
through Suez Canal, certainly, there 
will be some delay because of the 
closure of the Canal. It is a little 
difficult to estimate, at this stage, 
because we do not know for how 
long the Canal will be closed. But 
jf it is closed only for a short time, 
there will not be much dislocation.

Shri Bedabrata Barua: The import
ed cotton as it is made available to 
the textile mills in India is on a 
rationed basis and there is a big gap 
in the price that actually rules in the 
open market which is more favour
able to stronger mills. Will the ov
ernment consider the question of sel
ling the imported cotton in auctions 
in the open market and utilise that 
money for the improvement of the 
textile mills*

Shri Dinesh Singh: It is a sugges
tion for action which I have to get 
examined.

Shri Hem Barua: The hon. Minis
ter seems to be very optimistic when 
he says that Suez Canal may not be 
closed for long. But judging from 
the statement made by President 
Nasser, the Suez Canal might be 
closed for long and might not be re
opened for navigation because be 
insists upon a condition that Israel 
must vacate the Arab territory which 
she occupied during the last conflict. 
That will take a long tune. What it 
the basis for the optimism of the bon. 
Minister?

Shri S. S. Kothari: Any secret mes
sage from President Nasser to Mr. 
Dinesh Singh?

Shri Dinesh Singh: If it were so, 
it would be difficult to than with tbe 
hon. Member.

I  am sorry the hon. Member, Mr. 
Hem Barua, did not follow me.  1 
said that if the Canal was going to 
be clotad for a short time, there will 
not be much dislocation.
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Shri Hem Barak: What is the basis
for that optimism that the Suez Canal 
vs going to be closed for a short time 
I say that is not going to be.

Mr. Speaker: It is not optimism;
there is a big 'if.
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Shri S. R. Damani: May I know
whether any survey has been made 
of the marginal and weak units and 
what ia the idea of providing easy 
finance for their modernisation?

Shri Dinesh Singh: Out of approxi
mately 6 textile mills, about 25 or 
so were established after Independ
ence  They are generally speaking, 
apart from those which are mis- 
martaged, in a better condition. The 
older ones are having greater difficul
ties  As I have said in the body of 
the statement, the question of giving 
them finances is being considered and 
is being looked into by the finance 
agencies.
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Foreign Private Investment
T

*543 Shri Ram Klihim upta 
Shri Kanwar Lai upta 
Shri R. S. Vidyarthi 
Shrimatt Tartceshwari Sinha 
Shri S. E. DamanJ

Will the Ministei of industrial Deve 
iopmeni and Company Affairs be
pleaded to state

ia whether  any policy has been 
< halked out defining the general 
approach to foreign private invest 
ment with a view to removing uncer 
tainties currently inhibiting the ini 
native of foreign investors, and

(b)   if su  the broad features 
thereof*

The Deputy Minister in the Minis
try of Industrial Development and 
Company Affairs (Shri BhanO Prakaah 
Singh): (a) and (b) It is considered 
desirable to enumerate overnment's 
policies on foreign collaboration and 
foreign investment m the form of a 
comprehensive  Policy  Statement 
Detils in this regard are under exa
mination
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